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FOURTH REPORT OF COMMITTEE
ON PRIVATE MEMBERS' BILLS
AND RESOLUTIONS

Mr. Deputy-Speaker: The House
will now take up Private Members’
Bills and Resolutions.

Shri Altekar (North Satara): With
your permission, Sir, I beg to move:

“That this House agrees with
the Fourth Report of the Com-
mittee on Private Members’
Bills and Resolutions presented
to the House on the 16th March,
1954.”

The Committee, after discussion with
the Movers of the Resolutions and
going through the other aspects, has
allotted two hours to the first Reso-
lution of Shri Gidwani regarding
encouraging of family planning, two
and a half hours to the Resolution
by Shri M. S. Gurupadaswamy re-
garding abolition of the Second
Chamber at the Centre, and two
hours for the Resolution of Shri
Dabhi regarding the introduction of
prohibition among the Army, the
Navy and the Air Force. It is a
simple matter. I commend this Re-
port for the acceptance of the House.

Mr. Deputy-Speaker: The point is
this. There are only three Resolu-
tions on the Order Paper today:

Planning

Shri Gidwani’s Resolution regarding
family planning, Shri M. S. Guru-
padaswamy’s Resolution regarding
the abolition of the Second Cham-
ber and Shri Dabhi’s Resolution re-
garding the introduction of prohibi-
tion in the Army, the Navy and the
Air Force. The Committee has allot-
ted two hours for Shri Gidwani’s
Resolution, two and a half hours for
Shri M. S. Gurupadaswamy’s Reso-
lution and two hours for Shri Dabhi’s
resolution.

The question is:

“That this House agrees with
the Fourth Report of the Com-
mittee on Private Members’ Bills
and Resolutions presented to the
House on the 16th March, 1954.”

The motion was adopted.

RESOLUTION RE. FAMILY
PLANNING

Mr. Deputy-Speaker: Two hours
is the time allotted for this. How
long does the hon. Minister propose
to take?

The Minister of Health (Rajkumari
Amrit Kaur): I do not think I shall
want more than 15 to 20 minutes to-
reply. .

Shri Gidwani (Thana): Twenty
minutes in the beginning and tenm
minutes at the end :or me.

Mr. Dzputy-Speaker: We have got
one hour and ten minutes. For the
other HIembers, I wiil allow one
Member from each group for 10
minutes.

The Minister of Defence Organisa-
tion (Shri Tyagi): In that case. the
third Resolution does not come up at
all.

Mr. Deputy-Speaker: Shri M. S.
Gurupadaswamy may not move the
second Resolution.

Shri Tyagi: If he withdraws. that
is another matter.:





